atttg—

—— gAY HRTEI—0%0 WguUr =T 9IS, MSEETE

—— Regional Office, U.P. Pollution Control Board, Ghaziabad
&\ ‘-g_‘:‘ Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
% o ’
"o " : £.24).%../NGT-157/OA-555/2022 s ..Lefn ) 20—
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report of the Joint Committee in compliance of Hon’ble National Green Tribunal,
Principal Bench, New Delhi Order dated 06-09-2022 in OA No-555/2022 Vijaypal
Versus State of Uttar Pradesh.

Respected Sir,
With reference to the above-mentioned subject the Joint Committee inspected the

site in compliance of Hon’ble National Green Tribunal, order dated 06-09-2022 in OA No-
555/2022 Vijaypal Versus State of Uttar Pradesh. Joint Committee’s report is hereby
submitted for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely
i

(Utsav Sharma)
Regional Officer

Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.
3. ShriPradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.
4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.
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Regional Officer
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 555 OF 2022

IN THE MATTER OF:
Vijaypal ...Applicant
Versus
State of U.P. ...Respondent(s)
INDEX
S.No. Description Pg.No.
1 Status Report in Compliance of Hon’ble National Green 1-3
Tribunal’s order dated 06.09.2022 in OA 555/2022
2 Annexure | — Copy of closure order issued by Board on 4-6
12.12.2022
3 Annexure Il — Copy of letter issued to Electricity 7-8
Department for disconnection of electricity.
4 Annexure lll - Copy of letter issued to Hapur Pilakhuwa 9-9
Development Authority on 09.12.2022
5 Annexure IV - Copy of affidavit submitted by M/s. Moon | 10-10
Processors, Dhaulana, Hapur.
FILED BY
UTSAV SHARMA

Regional Officer, UPPCB

Ghaziabad
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A0 TAoSHoco A5 faeell § AT OA No-555/2022 Vijay Pal Versus
State of Uttar Pradesh & 9TRd 3yl fadie 06.09.2022 &i 3<er uiRkd by T

2, foraer 7w ofwr foreraa 8-

......... The residents of village Partapur, District Hapur, Uttar Pradesh including Mr. Vijay Pal
have sent this letter petition by email complaining that illegal factory with the name of M/s Moon
process is operating behind Power house near Indane Gas Agency at village Partapur, District Hapur,
Uttar Pradesh. The said industry is using unapproved fuel such as Medical waste, paper, plastic,
polythene, rubber, raxine, tyre, chemical cloth and other toxic chemicals for it boiler. As a result, the
entire surrounding land has become infertile and emitted poisonous gases are causing damage to
the environment. Toxic waste water discharge by the industry is also contaminating drinking water
sources resulting in enhanced mortality of the cattle, damage to crops and loss of income to farmers.

This Tribunal is empowered to take cognizance of the cases involving questions relating to
environment arising out of the implementation of enactments specified in First Schedule of the
National Green Tribunal Act, 2010 suo moto as held by Hon’ble Supreme Court in Municipal
Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021 SSC Online SC 897. This Tribunal

can also take cognizance of such cases on the basis of letter petitions in accordance with settled

principles of law governing Public Interest Litigation........
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